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not been able to givs adequate time 
to the fact that the Communist Party 
of India’s card holding members, 
without academic qualifications, have 
gone there. In view of that, will lie  
take care to see that &uch a Chancel-
lor is appointed to maintains the 
academic • independence of Jaw ahar-
lal Nehru University and see* that this 
attem pted take over of Jawaharlal 
K^hru yiftversity by the CPI is frus-
trated?

SHRI B. SHANKARANAND: I  CaA 
•nly say it is a suggestion for actiom.

PROF. K. K. TEWA^Y: I do aot
know if the hon. Minister is aware 
that #this premier University of India 
has been ailing for quite some time. 
As suggested by Mr. Swamy, not only 
the CPI people but a large numbel' 
of CPM card holders are also smug-
gling themselves into the campus and 
in matters of appointment o’f Univer-
sity teachers, in matters of admission, 
in  matters of scholarships—in all these 
things—on ly  persons owing allegiance 
to CPI or CPM are admitted into dif-
ferent courses and scholarships are 
granted only on that basis. Will tlie 
Minister agree to order a probe into 
the working of Jawaharlal Nehru 
University?

SHRI B. SHANKARANAND: I
thank the hon. Member for this infor-
mation and I can only say, again, that 
it is a suggestion for action.

SHRI NIREN GHOSH: I would
likg to know from the hon. Minis-
ter. ..

(Interruptions) . .

MR. SPEAKER: Not allowed; I
have not allowed you.

(Interruptions)

MR. SPEAKER: Your question has 
answered. He has taken note. (Jn- 
tervuptions). Nothing more. Why 
d© you persist? It ia not allowed.

a$ R I NIREN GHOgJf: ft ;s said
♦flat op. a$cquj>t of 4iifeneno$ of tp l-
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took a long time to make a recom-
mendation, and a premier University 
had to get along with the post of 
Chancellor remaining vacant for more 
than one year. In this connection, 
may I know in how many Universities 
of India th 2 po i's of Chancellor and 
Vice Chancellor are lyinp vacant?

MR. SPEAKER: Not allowed.

PROF. MAPflU DAfllP^yATP: 
The hon. Minister, in his statement, 
has already said that on «Octo^>er
1979, actually, the resignation was 
accepted and he said that it took some 
time for the Executive Council to 
recommend a panel. I want to know 
how it is that this del§y was caused.
I do not want to induct any politics 
but the fact is that there was an agi-
tation in Jaw aharlal Nehru Univer-
sity on a number of academic issues 
and relative issues. In spite of that, 
when the Chancellor was not th e r^  
why it is that the Executive Council 
took so much time and, after they 
recommended a panel, why is Gov-
ernm ent sitting tight over the panel 
and not taking a final decision to 
choose one of the three or to reject 
all the three?

SHRI B. SHANKARANAND: 1
need not repeat that we have not 
taken any undue time over it and we 
have not d^ayed it. This Executives 
Council, which is the authority of an 
autonomous University, took Sflme 
time in drawing up a panel of najpes. 
But since the names have now been 
received, we will take necessary 
action.

WRITTEN ANSWERS TO QUES-
TIONS

Fishing Harbour at Niragarh, Orissa

*414. SHRI IAKSHMAN MALLICK: 
Will the Minister of AGRICULTURE 
be pleased state:

(a) the <Jate on which the#decision 
the setting u$ of a fishing harbour^ 
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was taken by the Central Govern 
ment; and

(b) the reasons for not starting the 
construction of the proposed fishing 
harbour so far;

(c) when the construction work is 
likely to s t tr t  and when it is likely 
to be completed; and

id) the total amount likely to be 
incurred on the project?

THE MINISTER OF AGRI-
CULTURE AND RURAL RECONS-
TRUCTION (SHRI BIRENDRA 
SINGH RAO): (a) A project report 
for setting up a fishing harbour at 
Nuagar near Astrang in Orissa has 
been prepared and appraised.

(b) In August, 1978, Government 
decided that further sanctions for any 
new fishing harbour projects will be 
considered after an evaluation of the 
already completed harbours was 
carried out. The planning Commission 
has completed the evaluation study 
in June, 1980 and their report is 
expected shortly.

(c) The construction is likely to be 
completed within three years from 
the  date of sanction of the project.

(d) Investment decision will be
taken in the light o'* recommen-
dations to be made in the above said 
report. ■ * f |}: j
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’T̂ rTTrr, f ^ r r ^  5r^r, its?t 5r^r, ̂ t t ,  th p fto  
sftr t o t  g^r % sr^nf^r ^  1 ^
n̂rnff % gir f^ rw  % ft

^  |  V i if *rpfr i'w ti  % w w r f  
f%JTr r̂r?rr |  i

(sr) ?flr ( it ) .  9rr?r
^’T ^npnv^T w fi vt y^nRrr 

*i ^h r t t  4T ^ r r r  sn tfv  m r a  wff?fr* -v'




